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Ser1t BHUPESH GUPTA: Then how
to raise it otherwise?

Mr. CHAIRMAN: I do not know.
You know the Rules of the House.

SHrr BHUPESH GUPTA: 1 applied
the rules saying that somehow or the
other we should have some informa-
tion. These are matters of importance.
Many things you have rejected and I
am not raising those but this relates
to certain statements from Britain and
America with regard to economic aid,
military aid, inspection of arms and
all that. Naturally I want the Prime
Minister to set the records straight by
making a statement whichever way
you like. I am prepared for that.

Mgr. CHAIRMAN: I cannot suggest
any way. You can discuss it with me

Surt BHUPESH GUPTA: All right,
I will discuss it with you, Sir.

RESOLUTION RE APPOINTMENT
OF A PARLIAMENTARY COM-
MITTEE TO ENQUIRE INTO THE
SOARING PRICES OF ESSENTIAL
COMMODITIES AND TO SUGGEST
REMEDIAL MEASURES—continued

n. CHAIRMAN: We now go back
to the Resolution of Shri Jagat Narain.
1 would like to remind Members that
there is a time limit of thirty minutes
for the mover and the Minister to give
the reply and fifteen minutes for other
Members.

Surr BHUPESH GUPTA (West
Bengal): The Minister does not give
the reply. The Mover gives the reply.
The Minister only intervenes.

Mr. CHAIRMAN: Yes, I am sorry.
You are right, not for the first time.
I said, you are right not for the first
time.
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Suarr BHUPESH GUPTA: I am
always right, Sir, but it takes the

' Government ten years to understand.

[THE DePUTY CHAIRMAN in the Chair.}

Y srd o (9w ) ferdl
awia wifear, Tea 31 &9 & %3 &
HEA & T 3W ST T FIH 988
AR AR AW F HET AT
g oo (FaT 0 wWw gER
weF % OH glam g W owr fram?
wz T e A 3w Had Taen
T TgI fFat a1 &1 aga @ Jvawr |
ST F AT Qe (FaT | HESF q@EF
feafga o et avg &1 Bfefocn qvar
@31 wigaT g i @ (Hd1 G A AR
aadr 437 F1, FAl®T T =T SEd
AT 38 gI9E & HIWT T@AT A0EaT §
fow A ag arfag g1 s F =91 o
AL &, oS W @ F1 = (S % foay
R ot fegwa Fidr g, 39 & fAg gl
avFIe fome & | S Seqla s
1A U7 E 3G 7 {GF 78 FIWAT
fe &7FTT U FHE qAFW FT A
AR BIeG FT AT T AL AT A7
F AR Tg F1 G F GueAl F7 fwd-
fgar &, fSg & 28 ST w991 918X
FGAT YTET §, BT UAGFS @9 ST
FAT AT g, IR FY 9T ST
gFAT &\ § g6 91 ¥ Aol 7% @
£ Fgd Ht F1{AW WY FERAAfew T
RRTH & IT FT WYF GIAA @1 FATgal
§ WHD T GATT TEAT ARG |

qg HY I1F WA, 1965 T {67

-

At fequaa @ ot & wvEIT q
ZAIY 9Tq 95T § | ¥9 §I%HE ¥ ag
fagr & fF o7 g7 918 & S gy
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AT g AT ZATL AeF § 3391 HATS 40

fiar § —

a7 1961-62% 82 7 fafafzg qar
gl |

a7 1962-63F 78. 4 fafqam zqdar
gam |

87 1963—-64 & 80. 2 fafaaa e dar
gaT |

w71 64-65% 88. 4fufemes dar
g

£q qg YT g1 § gHILT ST gTe-
T gAT | WS WA Ag 4@l
f faqar ag Wreave g0 § 99 8 g%
R 30 F GIT F T & AT A8
zg fgafgar & & ag @97 FAT STgar
g fr 88.4 fafema ed & s
1964—65 ¥ g5 AT 93T S g0y
AT 2 7 FAUT 45F IFE 1 I
a1 fga w2 a1 StaT & w71 fF
gurdy 9o 91 § 3z 87 fafema aq &
FO9 2, a9 @, 1.40 fafomm ==
# g feat s atfs s IS 9g
Y &, TACTRAT  H @U gL w1qr
2, ERFTATQUILIAQAIE, 48
o % wrifaer w foat o | ET B w7
5 gwrq daraR arar 87 fafems
A e fgmg @ Fag FET AR
g otg 1 ffmm e 1od@ e &
FUa AT g, 1 fiswa a7 aqew g,
ww FOe famew &, @t 87 fufauw
T FUALEHT 87 FUS AT F)
UF o qUEY ET§ 27 AT F |
FHagT X Fqw frat @ f fow a3
g% wer § Tt AT ST g 9}
o fom % o (Y 1291w rerTn
T OF HTGHT &1 UF TS q% AT USIHT
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14 frammy gg AR @ #
168 framm grit 1 gufeg W
wew ¥ daraR g7 fafdww = ¥
quaL g A1 87 fafews o quaz gar
87 «¥rg fagrew ¥ | sefad za+T
guF 51 FUT 78 @@ At &1 faw
aFdl g w9 fFgmREW w1 owETdy
FAT 45FUT & g | T AT FF
fer g e & fag st ww =rfed
Y IWEH AT 9T gWIR 916 TR FATS
T AT g w4 fr gw AR d F09
210 FUT T FT FATT {7 g & |
THAE & A FAT T 97 T AT GUF
WA ¥ aT ax g §oalew dar i
¥l qaml % {Saat gn @us a1 3=
g & 94 F qaifaw ag g% g 0ew
& fqu F71Er § 1 § 7 39 I U A9y
YT Jaed o ug § W Qi
FHL ATHS TG AGATE | WL A F
AR g ag FVT g7 fafqaweq ¢
YT A ST A11Ey § 98 S04 45
FAT & & I EH TF WICHT 1
O o I ¥1EUF 271 T g
Y FAT & g FAT 75 (af@aq eq
gl § AR @AW B WU 11
fafas e smTawma & Fawmar g
FR T @Al ¥ 3w R g st
faar § fisinggate femn €
“There is no shortage of food as
such in the country. The real source
of trouble is the fear of shortage
that has developed in recent years.
Even if the total population is 480
wmillion, the country’s total require-
ment on the basis of 12 oz. per
person per day in the urban areas
and 18 oz. per person per day in the
rura] areas comes to 78 million tons.
India produced 87-5 million tons last
year, Even if 7'5 million tons were
set aside for seed and wastage, the

country would still have a margin
of two million tons.
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It is obvious that inadequate pro-
curement and inefficient distribution
are mainly responsible for the pre-
sent shortage.”

A1 g9 wiwe! ¥ 72 gitaqd gar &
fr fqqat o9 gw 941 ¥ £ a9
zar fau s & w=ifs g &Y
gt g ag s fafmag e w1 &1 w9
AR weF § FAA S99 gW g 4
T g9 g fF I X o@ T FT
AT ATgT T AMAT agqT & | TaH 7
FO9 50-60 FUS  TET fagiie
Fgd g AT | 9T AR qow §
TqAT AAE q&T gar g ®iC g’
AT @1 qg § WA AT F FT
@ 8, at fox qua | 4} v f Ty
e ¥ TR WM W 3™ Fr FA
ot & 1 Twaky W H oy Fearg
T AT qITF3 (7 & 1 TR
FTT § | a8 ST HOF 50 aqrar f
TaAdz g 3fesar § qeans fwar g 3a%
3¢ ag faar g Market arrivals
qg GAL AE WL

“It has been observed that the
market arrivals of major foodgrains
have in recent years, been showing
a fall from season to season. Thus,
in the case of rice, the marketing
season for which is from October to
September, arrivals in 94 selected
markets in the country declined by
5-1 per cent in 1962-63 over 1961-62
and by 20-3 per cent in 1963-64 over
1962-63 despite an increase in pro-
duction in 1963-64. During 1964-65, a
year of record rice produc-
tion, this downward tendency in
market arrivals has continued, the
arrivals during October 1964 to July
1965 being 9-7 per cent lower than
in the corresponding period of the
previous year. In the case of wheat,
the marketing season for which is
from April to March market arrivals
in 60 selected markets declined by
5-2 per cent in 1963-64 over 1962-63
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and by 25-7 per cent in 1964-65 over
1963-64. Even in 1965-66 despite a
substantial increase in production,
arrivals continued to show a fall,
being 13-0 per cent lower in April
to July, 1965 than the same period
in the previous season. Market ar-
rivals of jowar also revealed a
similar trend. The progressive dec-
line in the flow of arrivals from
rural areas is attributable, inter alia
to larger retention by the agricul-
turists for consumption and for pay-
ments in kind and, in the case of big
producers, to the withholding of
stocks in expectation of higher
prices.”
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g TEue  ®TE Ifeam FT AT
srae & St oY g dugee ¥
feat & 1 ag s www o7 A9 as
deary 7 A% w@r g afs
§ IR & F 37T F SATET HYAT
TATEr FAT AF | JEw, I AN
Yo ATEo HTTo FT AR sgMIfRAT g%
I qHAT &, 98 98 Iq4 A1 9T 99
gt g fomr gn g ay € 5
o wifadt & faems & 1 9F @@
AFEE § ag Fgar usal & fw ¥
T T8 dseew ¢, fwdiy T aw
Ty grate dar w7 fxyr & fir oo At
FT OF Fad @HT faaan qfied g, &
A & fagars o Ao Ao 347
TR FERWE § Atar St | Aroyay
AT F R AT FT W FT E,
ITH ag wEa fadwar § g@d
Az Ft fagwdr € 7 & amd
TG § | W9 egrarfiEt w1 gFfed, E
FE CIUST AE g | Qirwesfuew
1 owfsy, Sad Wt qF I o
7@ g & A uF wmare Tdlg g
F & 9 T 9vean § {6 o7 gna
qeF AT AT T F@r & fF 45
FUE AT 71 fgat 3 F ) ©: 719
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fuferra @ wat a0 wgar g, @ fax
ag qud A T8 fF gw gE
TQ ATAA § 377 FT G & AR 95 7T
fermraedy & ST @R F7 9Fey ¥ fargm
AT & FFEATT q94 AMET F 7T @A
# 3w FC @ far &

qF A AT AT HT AT §
HF ag WL AT AL § | qTAT Werely
qTET FY AT GO | gfaam £ S T8t
Ty S g8 oY, A 9 FFT AR G0
¥ us T AEd g v oy ) @
FEd F TF I WG w947 fawy
wrEry @ik fgrgeata ¥ oY | ag @
FrEd a1 = gag ferad 4, ant fag-
W AT EEFIY AT qTq
SATET g FIT AT AT GIFIT
g ww ¥ 3§ wifae gard @@
g | oI AN F 9T TLIF FEr g |
qI T TF FE § FATH TIHFIT AR
FTET F AFHT § A AT gAY qIFTT
HAT & | fe f gAY AT OEE
frrg 75 s & )\ 99 § 9 Ty
AT gTaTe #r U8 & R oag v
ag wardm Fdr & fv oag  fafaww
ME &, 9 AT TF I GTFIT A
dgimw gee e q@ fFn, faw
3q g & fa & S 38 32 fagm g,
g ATUS 7 &) T HIT gW 3% FET &
AgEH T &1 I | T T2t FT q4Q1q
TE E VWS ORT TR A QA
qraq faar & ggaed #1 gF FW A
A g ag gw = Wad fw s st
FY A 9 @ AR afe ¥ @y
AT § IFFT I AfFS T qY q9qd
#Fr Q2 faeedt &, @ IAF 9T TE
g FY § | TET AT AEHT FT A
&, d3w, waA Aggy fFar § ar 9g),
wR g A 7 Aegw fear ¥ f
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fogar o =< fadl & wgw 1 fadd

a% T g WIT IgA AT geSt T K

13 379 T faadr o7 98 s wqar

e faa @ 8| s e gremag g 0w

grrer faeddt & oy foRefT €21 g7 =er 911w,

ar wE g Vw33 A a’w g 77
FY e €& 9T @ AT g Ag @A F

Fwifaa g & 1 @1 & 97 W F QT

ar f frea dta =re &y & € e
T X T 0% & | foow 3z g @

30 TTHE WIEHW QX FT ALY 1 7

R w¥29 U3 frnd 33 qrg g, afew
ZaaT 2TEH A4l & fF W waem %
fd & gats | G0 30 qREE WizhW
g g% § faow 33 atw v 1 fawd

A AEAT 13 AT e g€ A}
Iq glg ®. 9§ ¥ 17 9@ U
gg & AT A A TV faAT § wigd
(T TEF gE & | Ay W gl ¥°
€ ¥ 99 W E | ¥ ag auwar g 5
forg a7g o Frew gag &t wa fawtead
¥, ady Wi a1x fgrgeaty ¥ gy w7ar
o7 WX IFT sATET WF 9T F1E eIy
gaTqr AL 91, SHT 998 WS gmA
T T 2, FET @RI §, T Ay
qq ¥ o) weifees & W Y ST ¥
TATS F1aT § g AT gAY THIT F 919
giar & ) A1 39 AT ¥ g AT
W qFT F7, T @ R Ay §
grar =tfge wi mat 7 F1€ 3q) T/
g ST IR 1 AT FET FUT gAY
TR I AR X faraady § v Afqwww
sy o At #<dt &

UF @ a4 @y | aga weer
#g1 Iq faq gak wgdw fafaex
g A, IR FT fF H ogwew ¥
7g STAat 97 {5 e €@dw qx a0
#7 AT AR G & 1 SR I9
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& A aHL TH FI L o1 91T Awgw,
wEET g% & g7, S F qrifaw Wi
qTH,; 7 ASFT F0AT F G
A% T TEH T TV TGH AL GAC
FEATRA A A F @ F Afaw

it fagr mgm A F YT g
a0 F qufTw g0 1 F T
Fftp ot gTed 9¢ & fF w3 TR &
Rz TaTT TFX T ST % F AT wA

DA F AT AT X TER

a5 A §IF 1954 % 10 To 77
T gwta # fawar qr 0 59w
JATT g &1 141 47 % FI 3% 9
10 ®o & IN[T 9 o A I FT T
fRATT Tgw (AT g0 FEF T T FT
2, TTAT A% 3afex 39 & forg g9
T T qZ FAT 997 A1 {7 397
10 ®o & A TEH HI I T, AT
TR YR @O AAE L AT /TS
2@, q1 ATHT HIAA 3R 5 7 Fzara
goT A1 A7 W TGH BT W T90T F
TH To A AT AIT 1954 ¥ W1 10 To
qT & FLT 90 | T 39S 13 ¥ A
T AT T 729 97 79 & fF oiw g1
g7 g §9 faear § 30 To A A
GLUTT & AL T H I 927 16 AT
17 ®o {7 H[ WIT AT, I3 ATH 25 Fo
F WiE § AR TT A A0 faat § T
Fo [T ATT AT 5 9A7 & 1 37 forgrw
¥ 7z OF 90 AZH AGAT & AT TG
T AIAT T TR, A% T0F ATIHI
QT eI AT AMGE AT AT WG
Tq qTF AT &1, @ F ATIR AFA
feerrar g fo wra®l v TR ¥ QI
wag feoAmr | @0 TATR TA0 qET
AT gFAT | § ag wugar g F ww
qrza PRFT A3V T 2, TAFT a9g 7
oI9 TIIHS 3A90 I V&Y & | gEY
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g9g § 04 AT FATEAT AT F
AT 16 a7 17 S18@ F1 BY 71 9%
uF g fFwar 91 f& gag & maw
Teen fag T 9T g e, fae
TR A9 weEs AT gav garana #i,
gq foafeq 7 Sarg faar wan-—

“SHR D. R. CHAVAN: Only in
Punjab wheat is purchased. It is
true that the purchase price varies
between Rs. 52 and Rs. 56 while the
issue price at the f.o.r. destination
varies between Rs. 70 ang Rs. 75.”

A3/, 19 ¥TW F FH g ST
FLRT AT AT A ard foar
9ad | 99 faq AT Gmgm ¥ WU
o forat fr gamm @ &% 31 gFar
g1 gaR %3 fafwe agg ¥ a9
faar 5 gy g3 g9 gaq &
S | o § STy Ay 1 # oar
frmr f& graE—a @ fHaq 9 8
s ffred 9X | AR syttt [
FIAT HIT TF  gEUFX %7 919 fasar
FT §7 g1 f¥ 35 Taamr tF g=1-
g 9 fHaw @ gR & uF fFaveq
93 | I A FaEm f5 g dEr
OF I(HY ZIAT & 98 75 GF, Yo a9
75 4%, wTHE FNE Fr 25 47, faars,
wUE, 95ATE 15 98 | ¥ faem #%
18T 95T T & | zER I W
T A | IF Sarar & o8 wm X
T aF TR ¥ w@ & fav ) e
v Afsqww @F gar & 41T Sg
§ TRE 19 TI I T wwy §
THo Hlo HTTo, ATAT@H AT, &1L HT
T A7 FUIIT KT AT 981 & | §Qq
faemes 315 ’TC @9 F@1 g g7
FT M [T TFi samar foan & 1 av
O 7% 99 difod G913 §l9g F
saTET 9T {FaT, =g gore TaqHe §
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It feq, I1F smAde we sfear §
fFg—ua 3aFT FE W TN §
g AfS Fifee 9@ 9 6T &
g THIW qgT W@ & | 3% fag &
faedaTe § 7 =g 919 g@I gl
JT FIA TAAHC Y | G TR qA
gfaq aw &1 75t & faars 3o
AZY & GHAT | AT FI 9T 95 W g
ey faederd, & wwaar g, gy
T 9T |

st fF A g, dfFema g ¥
oo 95 FL WE | TF g WU
wfa frareer sarar  foar oF-at saq
grar a1 FIS 417 TIT 97 | AT F
T AT FET §, SAHR! A9 Jq F
o5 37 & % s gu sd«F w9 20
L TITAE H1g FAg I SATET TN
FET & a1 5L @ % Fu @ T
g1

d3w, gk Agr Wit g€ wgw
4T | I909 [@ART ¥ IgFHT AT
¥ gz wT&Ers | IFN adE #7741
To ¥ A TAT 49 (T ¥ | I AT
FEIFRT J qg T IE WA gEIAE
FT XA 1 IEN 49 TIT F T 4T |
g 9T TGHT 7 55 TIW T gL
YT FIZT 1€ FIT § 70 ¥ A |
A AVAITGIAM A, 9T 7T HAAT &,
T gardr ag Ffow QAT wfzy
g 9 & %9 fagf av wgw &1 qarg
FI 1 W GIHT FT AR 16 T
AT 15 BYY SHTIT AFHT ATZAT F1 I3
g ar 5T amw &% 78y a3 ?

¥ 78 7T T & AT fF 219719 S
F T & IAFT AT FATET & | AT
1w 77 & Fr gw gam & & swE

[ RAJYA SABHA ]
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gT & % g7 3@ fasms 30 @3 THEr
FAT AT & | AT AT F=AT G0 Fv
RATARAT § gUR qSHI & TF 500
T A | WX AW 3@ qT EHAT TF
AT 55 FUS TAT gL A T IAT
I3AT § 30 @ T | TG HY FX @I
g w9 5 g agr A WA d'v
g g f¥ ag wew & foro &1wr § 1
(Tvme bell rings.)

Tue DEPUTY CHAIRMAN: You
have taken 7 minutes last time and
you have already taken over 15
minutes.

off W qrEw : qF a9 ffEe
TS 1§ Wi FredE &0 A
g1

AT AT Hierdt g F TET AGAT
qFQT ¥ aamn an, qfea| qdE
YW 9% T g ) dr g !
Afqwt #1 wEH AFT T IR GaQr
¥ AT & HIT IGF T QI8 FT FEHTA
faaT & AR AT A g, AT Wiy
g A T, TF UFS A SGT 5-6
w TEH T AT 4T, SHH SR 87
o ¥ T 105 A9 oF a1 g
A1 I UF UFS o qaT fFar g o
Tt fETel a1 i uFe fad w9 a5at
27 A IS Hifag ag Fwadr saar
g1 2(—25 AT SATRT &Gl §
AT g GFS AT ¥ HEET 3ITH
F1 Frfaw FX AT S fergeaqa & sqHr
AT F & Fww &L al gaTd %S
FT 7S TIAH TE1 ZA | foaer sarat
S gH WITaT S9g W qArEe a3 w |,
IqE qg gH A FHAq F fF §dT-
FIT A& Gl QW17 AEa T F71 g
grararg | 39 fag F gwaar g &
G s T a8y a¥ avRat fEan
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T AR Y T ATHT, A AIATYT
S| WK AT S FET 9 a8 A4S
FHEAT J——UF FHEL & ATH H
TqT—

[ ot wege AAY ¢ FE WA
fag 1]

Y R ARAT ¢ G WS
fog, 5N 7@ @ sw  {&@,
ForeaT fmat, S S8 AT AL AT A
fazatg ST wifgu atfe & ar feg-
@M F—AR fgegeara 71 12 dfs—
ST AT § g TG g qAqAT FL Al
qFr@ A A T AIN 0 Fizav w7
STaT & guA gi) fergET #1 a
wH & A9 GFaT ¥ WK 3@ 4w
Fra T qarq faei ¥ w14 fFHar o)

g1, #ew, & geAaT g faowre @
wgg & fag gl s faenarc
2w & AgAT AT W w9 B
gw wuq ferge ™ F AR H1OSHT
N FIEE ¢, 5T AT T6 § g9 gL gHaAl
21 @ 8, 7% g sedt & fw g s
HATST g3 FAT FT T AL JEHT D AT
N IAC @ | 3@ fau & gwmar
g fF w1 1 o FAL aarr Fifgy

ow foee, qeu, AR a1 | qAUE
T8 aud X fF aifqarre & fwE%
afiFeat ¥ IaT g3 AR 74T §
faas gav & | HA /A FE CATSH
T | orfaaTave § gy FWET &l
difstg | & a1 gawal § 5 arfaarae
A o gaw aArlge A @ ST FHE
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39 GFAT & W I GETH 191 9T a8
FUA qEGwE I A%l g——aAl IS
¥ OE AW ST IT AT FOGRAS
g A R & Twand g g
QY FHE qETT | Sga & aAfqEr
g gFEdT § foadT FREr F amwe @
ST G198 TET qqm GFAl g | A%
IWgF IR gu N gafFar T L &
gw gfaame =g o, M s A 3
ITH GTAN T FATA FT GEA G
T | g fergrat@ {1 Ao TS
daT FT a9, g win gl 9y
FaT @it | 3w foq & =g fF waq
AR I&TT FT TR FL |

The question was proposed

SuriMaTt TARA RAMCHANDRA
SATHE (Maharashtra). Madam
Deputy Chairrman, 1t 1s unfortunately
true that due to many reasons the
Government 1s not able to hold the
price line, which 1s generally going
high up. Sometimes the prices do
come down, but, again very steeply
they rise. Nobody will ever deny
that the prices of commodities, such
as necessities, comforts and Juxurious
things have gone up. The common
man does not worry 1if the price of
luxurious things goes up. He is much
more concerned with the price of
essential commodities, those commo-
dities which are required for his very
daily existence At the same time,
we must not forget the fact that the
prices of other commodities such as
things of comfort and luxurious goods
do affect the prices of essential com-
modities The argument put forward
by the peasant is quite convincing.
He says that he also has to pay a high
price for other commodities and that
is why he also has to increase his
price For the foodstuff he has to
buy which he does not get from his
own farm, he has to pay for that and
also for other commodities which he
requires for his daily life, and he is
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quite justified 1n saymng so. I will
now take an example which applies
to all other manufactured goods. As
an ilustration I would invite your
attention to the report of the Tanff
Commission published in 1956. 1t has
been stated in the report that the
Comimission were not able to ascer-
tain accurately the price of motor
cars manufactured by the producers
in the couniry in the absence of suffi-
cient cost records. In su.h a case it
is not known to what extent the
price paid by the consumer includes
an element inefficiency of production
arising on account of (1) wasteful use
of materials, (2) employment of in-
efficient or surplus labour, and (3)
existence of unutilised capacity, etc.
Similarly any hidden element of pro-
fit appearing 1in the production cost
cannot also be ascertained So, what
applies to the motor car 1ndustry
applies to severa] other industries like
manufacture of tractors or other
machinery and especially to the agri-
cultural mmplements and aids like oil
engines for pumping water from
wells which  the farmer requires.
Consequently 1t is not known to what
extent the agriculturist pays for in-
efficient production or hidden profit
of the producers on whom he has to
depend, which in turn forces him to
charge a higher price for his own
product I hope the Government will
look into the matter, which will ulti-
mately help to control the price of
foodgrains and other goods With
these words I conclude, and I thank
vou for giving me this opportunity
to speak on the resolution.

SurimaTr LALITHA RAJAGOPA-
LAN (Madras): Madam Deputy
Chairman, I supvort the resolution
moved by Shri Jagat Narain, but at
the same time I would like to point
out that unless the Government takes
the initiative and takes steps to
streamline the price level of commo-
dities, this Committee cannot function
efficiently

[RAJYA SABHA ]
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One should study the food problem
with the past background. According
to the Review of the Food Situation,
the year 1964-65 witnessed a record
production of foodgrains in the coun-
try estimated at over 88 million ton-
nes making an increase of 10 per cent
over the production of previous years;
but we should view this increase with
the shortfall in 1962-63 and 1961-62,
that 1s, rice by 3 8 million tonnes and
wheat by 13 million tonnes. While
the production of foodgrains in 1962-
63 and 1963-64 remained below the
level reached 1n 1961-62, the domestic
demand, because of the rise in popu-
lation and per capita income, continu-
ed to move upwards This growing
pressure of demand and reduced mar-
ket supp'ies contributed to the stress
and strain on the food economy
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Madam, but the Government should
have kept a check on this trend at the
mitial stage No doubt the Govern-
ment set up Food Corporations in
1965 to undertake purchase of food-
grains, storage, movement, transport,
distribution and sale of foodgrains;
but this is confined only to South
India These should be set up all
over India To maintain and stabilise
the price at this juncture when the
country is passing  through critical
times should be the utmost concern
of not only the Government but the
traders as well. Statutory rationing,
opening of more fair price shops in
each lorality, distribution through
these channels, are the avenues for
stabilising prices Increase of Gov-
ernment godowns, avoidance of wast-
age in storage, transit, unloading, etc.,
should also be taken note of by the
Government

The rise in prices of commodities
in day-to-day life can be attributed
to various reasons The scare that
commodities may not be available,
the growing demand, the situation in
the country and the defects of dis-
tribution are to my mind attributes
to the rise in prices.
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Madam, the s.are that is created
by the public themselves that in
future, for instance, wheat or rice
may not be available induces the
public to rush for these things and
buy more than the requirements and
hoard it. Naturally the retailer
scenting the anxiety of the public
tries to raise the prices and some-
times even dictate terms.

To avoid this scare the Govern-
ment should see that the foodgrains
are periodically supplied to the autho-
rised dealers and fair price shops
for the benefit of the consumers. In
this connection I woauld like to point
out the introduction of sugar cards.
Of course the sugar card has its own
benefits, At least people are satisfied
that they will be able to get the
amount of sugar given in the card.
But each Member of Parliament gets
7 kg. per month. But do all of
them need it? Again 4 adults and 3
children get 7 kg. and an individual
Member gets 7 kg. Is this distribu-
tion proper? In the case of those
who do not buy the sugar, what hap-
pens to the stock of sugar with the
shopkeepers? Again, Madam, with
the presentation of the sugar card we
are to get maida and suji, but do we
get them? As for the distribution
of 5 kg, of rice per sugar card. It is
also not available at all places.
Moreover, the wheat-eater may not
require this quantity of rice. Will
the Government step in and do some-
thing about this unmethodical distri-
bution? T feel that the distribution
should be based on the number of
persons in a family as it is done in
Bombrzy and Madras. If that is done
effectively, there will be no room for
soaring up of prices of commodities
nor the scare for hoarding more than
they require.

the Government has not
-only to regulate the  prices of the
essential commodities like rice and
wheat but also to restrict the supply
of certain commodities like the baby
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foods and see that it reaches the per-
sons who really need it.
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The most important thing, Madam,
is that every shopkeeper should be
compelled to display the price list. If
the price list is uniform, the consu-
mer can buy at any place without
hesitation. I regret to say, Madam,
that though this is a simple matter
for the Government they have not
made any effort to enforce this
arrangement on al] the shopkeepers.
Mere request by the Government will
yield no result. For instance, during
the grave food situation in the early
months of this year the Food Minis-
ter uttered a note of warning to the
traders to come out with their hoard-
ed stocks and gave them a time limit
of one month. But did the traders
come out with their hoarded stocks?
Did we succeed in that? If that had
no effect, how do you expect a re-
quest to reach the ears of traders?

Yesterday in the ‘Indian Express’,
Madam, there was a newg item that
the prices of essential commodities
had shot up. But where are the com-
modities? I want to Kharibaoli to
get wheat, but no wheat was avail-
able. I have brought a tin of til oil
for Rs. 59.75 but for this I paid two
months back Rs. 45 only. A small
(Glaxo tin, whose original price was
Rs. 425, can be had now for Rs. 8.
There is no 98 paise per kg. rice in
the market. If you want to get rice
you can get it only at Rs, 1.80 or even
Rs. 2 per kg. This tendency should
be checked at-some level.

The Government should assume a
positive and active role in holding the
price line, minimising the consumer’s
distress and ‘ensuring equitable dis-
tribution of foodgrains in the country.
Statutory rationing, restriction on the
movements of foodgrains, assessment
of surplus and deficit areas and
procurement should be fully imple-
mented to streamline the prices.
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Unless the Government takes up
the lead in this matter and paves the
way, the appuintment of a Commit-
tee cannot serve the purpose. We
have to take into consideration the
situation we are facing now, and 1
hope the appeal made by the Food

Minister to the traders will open
their eyes to the realities of life,
and they will co-operate with the

Government in this task and relieve
the anxiety of the common man.
Madam, the Committee no doubt if
and when constituted with the co-
operation of the Government and the
public can render immense service to
the common man in eradicating the
evils arising out of the food situation,
but I repeat that the main task in
this regard lies with the Government
and to a certain extent with the tra-
ders. ' |

With these words, Madam, I sup-
port the resolution and I thank you
for giving me this opportunity to
speak on this.

Surr BHUPESH GUPTA: Madam
Deputy Chairman, I am grateful to
the Mover of this Resolution because
it gives us a chance to discuss one
of the most important problems fac-
ing the country today exclusively.
When I say ‘exclusively’ it is because
we will be in a position to discuss this
very subject.

1 listened to the speech of the pre-
vious speaker with considerable in-
terest and it is sometimes refreshing
to find that from those Benches, more
especiallv from the ladies, come very
useful suggestions. But as far as they
are concerned, they are speaking
against wont; they, however, some-
times offer good suggestions which
should be accepted.

I have chosen this particular debate
to analyse economically the pheno

[RAJYA SABHA]

|
!
|
i
i

essential commodities
and to suggest remedial
measures

3616

menon of rising prices today, and I
do not wish to introduce any other
extraneous factors either by way of
politics or otherwise. I think here is
a matter over which we are all con-
cerned and in regard to which a
national solution has to be found. If
we take the rise in prices—I have got
the latest bulletin supplied to us by
the Department of Economic Affairs
which gives some good, if not always
correct, information—we find foday
that the wholesale price index of all
commodities taken together stands at
about 167-3, that is as on August, 21
this year. The Price index of food
articles 1s about 174 as on the same
date. Now this would indicate the
steep rise in prices. If you have in
mind the entire period since planning
started, the wholesale prices under
the Second Five Year Plan went up
by 30 per cent. There was a big rise
in 1963-64—the wholesale price in-
dex registered a rise of 9-1 per cent.
And in the ten months of 1964-65
again, they have risen. That is the
rise in this particular period. Now,
we find that the wholesale price s
constantly rising and we always find
that the food prices dominate in that.
I mention this fact because on the
one hand it brings suffering to the
mass of the people and on the other
hand, the spiralling food prices gene-
rally influence the upward trend of
the prices of all other commodities. T
do not go into that detail. That is the
phenomenon. The retail prices are
much higher, and as a matter of fact,
the wholesale price indices have hard-
ly anv relation to the retail prices
obtaining in the country. Normally,
one should get some indication as to
exactly where we stand with regard
to the retail orices but T must say
that we do not get mnch indieation
becauge the rise in retail prices is out
of all provorfion to the wholesale
prices. That is what the wholesale
nrice indices supolied to us by the
Ministry of Economic Affairs would

suggest.
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Madam, let me go into the othex
aspect of the matter. Now, the cost i
of living indices, as a result, are |
naturally going up and they are an
incomplete picture of the grim situa-
tion. In this period of planning, taking
the entire period, we find in real
terms that the per capila income has
increased only by 1-5 per ceni, per
annum. That is the latest computa-
tion by the Finance Ministry as well
as by the Planning Commission—per
capita income, not money income. The
value of the rupee stands at 17 paise;
that is to say, it is almost less than 20 !
per cent of what it was some time ]
back, Consumpticn articles have re-
. gistered a very high rise in  prices
and ag a result, the prices are beyond
the reach of the overwhelming majo-
rity of our nation. That is to say, if
we have any price structure, it is
essentially an anti-national price
structure which is in operation today.
When the overwhelming majority are
not ip a position to reach that price,
you cannot say that the price struc- |
ture is one that corresponds with the
requirements of the nation. When I
say ‘nation’, I have in mind all classes
excepting the very few at the top.

Now. let us see how this price rise
is taking place. We get all explana-
tions from various sources and I shall
presently deal with them step by step.
Firstly, there has been an increase in
money supply. Well, it s undet-
standable in a developing economy
that there would be an increase in
money supply. Let us see the pheno-
menon, how it has progressed. In
1960-61, money supply was Rs. 2,876
crores, The next year it was Rs. 3,046
crores. The next year it was Rs. 3,310
crores and then in 1963-64 it was
Rs. 37749 crores. And now today, ac-
cording to the latest document that
T have got from the Ministry of In-
formation and  Broadcasting, it is
Rs. 4,120 crores on 20th August. That
is the money supply bosition today.
In other words, we find that since '
1960-61, the money supply has in- |
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creased by 30 per cent—in these few
years, there has been an increase of
30 per cent. Well, this 1s the position.
Therefore, expansion of currency, ex-
pansion of money supply is there be-
cause of a developing economy and
also for other reasons, which we
must reckon with. But that 1s not the
only thing. We find that deficit fin-
an.ing is one factor which leads to
this increase in money supply. Under
the First Plan, deficit financing was
of the order of Rs, 333 crores. Under
the Second Five Year Plan, it was
Rs. 954 crores. In the  first three
years of the Third Plan, it totalled
Rs. 551 crores. It has declined under
the Third Plan but significantly
enough, even when deficit financing is
declining compared to the previous
Plans, the prices are shooting up.
Therefore, it is not correct to say that
deficit financing is the only factor
which is creating an inflationary pres-
sure on our economy.

Madam Deputy Chairman, that
brings me on to another aspect of the
matter. Deficit financing is in the
public sector now. It is a public sec~
tor enterprise, I shall say. But de-
ficit finance is provided also by agen-
cies in the private sector. That has
to be taken note of and that brings
me on to bank advances in the coun-
try. By the end of April, 1965, sche-
duled bank advances reached the
peak of Rs. 2.144 crores—I am giving
the Reserve Bank figures—as against
the assets of the scheduleq banks
which totalled Rs. 2,800 crores. Now,
this gives a picture of the terrific ex-
pansion of scheduled bank advances in
the country. It is an expansion of
monev circulation, It is a kind of de-
ficit finance, so to say. in the private
sector. There. you will note that the
seasonal expansion has been parti-
cularly pronounced. In 1960-61. ac-
cording to the Reserve Bank’s bulle-
tin again—this expansion stood at
Rs. 198'5 crores; in 1964-65 it stood
at Rs. 407 crores—the seasonal ex-
pansion of bank credit by the sche-
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duled banks in the country. It is
not merely the Government which is
printing notes and pushing more
money into circulation but the banks
in possession of private monopoly
capital including of course the State
Bank also—but that is not monopoly
owned: but all the scheduled banks
taken together—are pushing money
into circulation and that money goes
into the hands of profiteers and so on
who indulge in hoarding of foodgrains
and various other things.

In the same period, you will find
another phenomenon which is h:zlp-
ing the rise in prices. Non-Plan ex-
penditure on revenue account is in-
creasing in the country. If you take
the Centre and the States together,
you will find thnt in 1961-62 the non-
Plan expenditure stood at Rs. 1,616
crores; in 1962-63 it was Rs 1951
crores and in 1963-64 it was Rs. 2,411
crores. And in 1964-65, according to
the Budget estimates, it is Rs. 2,556
crores. Therefore we find that the
non-Plan expenditure is going up in
this manner. That money doeg not
go in for investment, it is non-Plan
expenditure, for administration and
other purnoses whirh, of course, in-
cludes defence. During 1962 and 1964,
the non-Plan expenditure on revenue
account went up by Rs. 950 crores.
Therefore, all these elements which
give rise to prices are in operation.
Then let us see how the private
sector is behaving and contributing
to the rise in prices. I will not go
into the general details. T will only
mention a few facts,

Here I should like to say that when
we began bank advances, we found
that unserured advances by the end
of June 1961 stood at Rs. 183'3 crores.
By 1865 the unsecured advances by
the banks to the private sector rose
to Rs. 200 crores. That is how things
are rising. These are all Reserve
Bank figures and I hope they will not
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be challenged by the Government at
least. Such is the position with
regard to this matter. I am not going
inlo what the banks in the private
sector did in the first Plan. In the
second Plan, the private sector in the
mineral indusiry was asked to invest
about Rs. 1,200 crores, This money
came from the banks and {oreign
agencies, I mean part of it. But they
have been given encouragement to
make investment and come in for all
kinds of manipulations and so on.
The line of the Government is to allow
the kind of incentive on rising prices
to the private sector, monopolists and
so on--big, organised industry I have
in mind. Therefore, the moment you
allow them to invest Rs. 2,000 crores
or more—now, for example, we find
it is much higher; Rs. 3,000 to Rs. 4,000
crores have been asked for—you will
get a return out of the money that
you are investing and the tendency is
to raise the prices. They do so by
manipulation with matters relating to
cost accountancy and various cther
things. Therefore, in order to enable
these people to invest more and earn
more in it and so on, the tendency
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today is to allow them to invest
recklessly. And we know what is
happening. For example, 101 sche-

duled industries in the couniry earnedq
a profit of Rs. 68-14 crores after taxes
in 1955. And that figure rose to
Rs. 115,68,00,000 in 1960 after taxes.
The dividend declared in 1955 in 101
companies was a little over Rs. 39
crores, And in 1960 it almost doubled,
it was Rs. 71 crores. These are
figures given in the companies hooks
which have been tabulated only by
the Reserve Bank authorities. There-
fore, you see it becomes a fetter in
our economy that we allow the pri-
vate sector investment in the hands
of the organised monopolists and big
business which indeed creates infla-
tionary pressures in our economy, and
then we leave them free fo determine
their prices and carry on speculation,
stock exchange and so on. Seven or
nine stock exchanges in the country
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are having bumper business today
when the misery of the people is
going up. That is the situation. For-
ward trading and other things we
allow. We even allow them to take
advantage of the money representing
the counterparts. Under PL 480 cer-
tain advances are made. From that
fund Rs. 80 crores are already ear-
marked for that. Therefore, you see,
in the private sector which you are
pampering, I mean the private sector
monopolists and big, organised indus-
try and so on, concentration of wealth
is taking place. You are giving in-
centive in a very clever way by
enabling them  to raise the prices
creating economic climate and condi-
tions in such a manner that they are
in a position to push up their profits
and raise prices.

Tue DEPUTY CHAIRMAN: Your
fifteen minutes are over.

Surt BHUPESH GUPTA: Two
minutes more. In 1953-54 it stood at
Rs. 431 crores. Today it is Rs. 1,632
crores. Excise duties are rising in
this period by pushed prices from
Rs. 6754 crores in 1950-51 by over
Rs. 600 crores. Therefore, you get
all this thing, Then there is un-
accounted money which comes to
nearly 4,000 to 5,000 crores which, of
course, creates inflationary pressures.
Therefore, here are some suggestions:

(1) Reorientate the policies of the
Government, economic and fiscal
policies.

(2) Bring about institutiona] and
structural changes in our economy.
Without that you cannot control
prices. Food prices should be brought
down through State trading. I do not
want to dilate upon it. Monopoly
operationg should be curbed and, ulti-
mately, banks should be nationalised.
There should be drastic reduction in
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the indirect taxes which raises prices.
There should be arrangement for cost
accountants appointed by the Govern-
ment who shall fix the prices of
esscntial commodities that we have in
the market. Ceilings on earnings and
profits have become an imperative
necessily today  and the supply of
essential commodities such as food and
various other things should be effect-
ed through government agencies and
co-operatives. Therefore, from all
sides you have to at‘ack the rising
prices, That is not possible by mere
speeches. So tinkering with the prob-
lem will not do. The basic policy
has got to be changed, and the basic

policy calls for immediate action
against monopolists,
Madam, the points as I have

enumerated are responsible for the
price rise in the country. Government
is responsible for the present day capi-
talist planning in our economy because
you want to fleece the people not only
by taxes but also through the institu-
tion of rising prices in order that you
can encourage the monopolists so that
they can bring more money for non-
developmental expenditure and other
budgetary expenditure. Therefore, I
say the entire policy of fleecing the
people through the instrument of
rising prices which the Government
has adopted in a premeditated manner
is part and parcel of its capitalist
planning regardless of the interest of
the people. It must be given up and
replaced by a popular, reoriented
price policy in which the private
monppolist, deficit financing, indirect
taxes, bank advances, speculation, for-
ward trading, stock exchange opera-
tion will be eliminated as quickly as
possible. Certainly, to begin with.
they must go.

Surr M. C. SHAH (Gujarat): Madam
Deputy Chairman, the Resolution
moved can be split into two parts:
(i) to enquire into the soaring prices
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of essential consumer commodities in
the country, and (2) to suggest ways
and means to check the prices.

Now, Madam, though the reference
is to soaring prices of essential con-
sumer commodities, the main item is
rise in prices of foodgrains, The
House debated only very recently the
food situation in the country. The
Food Minister in his reply yesterdiy
declared in the House what steps he
is going to take in the near future to
see that the food situation is eased.
Madam, the country is passing through
a very critica] stage ‘in its history.
We are facing an undeclared war with
Pakistan, and therefore Defence.must
have a pride of place over all our
requirements, The second place goes
to the developmental side of the
economy in our country. We have
been promised that in spite of this
acute condition, in spite of the
requirements of Defence, the develop-
ment of the country will not suffer.

In regard to the food situa-
12 Noon tion several remedies have

been suggested but I would
like to suggest that in this period of
crisis, the nation as a whole must
have nne common food policy for the
whole country. We should all share
the joys and sorrows of the country
and therefore it is very necessary that
there should be one ratiomal food
policy which will result in uniformity
of prices throughout the country. For
the present we have seen the varia-
tion of the prices in the surplus States
and the deficit States. I would most
humbly urge on the Government to
consider whether this leads to national
integration, where it is 3 precondition
that we must all face the crisis. It
is therefore very necessary that all
these barriers should be removed and
the people must share the joys and
the sorrows entirely as a nation. I
remember that when in 1956-57 we
had a severe famine in Gujarat,
because there were no such artificial
barriers, the merchants could bring

[RAJYA SABHA]

essential commodities
and to suggest remedial
measures

3624

the required foodgrains from any part
of the country and those foodgrains
were sold at very reasonable prices
and there was no discontent. We
have been told that there is a bumper
crop this year but in spite of this
food is not available in the market.
Let us see the unusual condition in
which we are living. That there is a
bumper crop is admitted and it is
because of good rains. The Govern-
ment was asked the reason why in
spite of the bumper crop, food is not
to be seen in the market. Various
reasons have been given and one of
the reasons is that the farmers have
now got a holding capacity and they
do not bring the stocks to the market.
I for one do not agree with this rea-
son. I am afraid this ig a statement
given out to conceal that the Govern-
ment is not in a position to bring out
the stocks in the market. What is the
condition of the farmers? A recent
national review suggests that in the
rural areas the people are becoming
more and more indebted. Indebted-
ness is increasing in spite of the
Five Year Plans in the rural areas.
How many farmers, I would request
the Government to tell us, have that
capacity? I am afraid not even two
or three out of hundred will be there.
Therefore we must see that practical
measures are brought to see that the
stocks come into the market and
people get it. In to-day’s ‘Statesman’
there is an article showing how within
three weeks the prices of foodgrains
and vegetables have soared up in the
capital of the country—in Delhi itself
—and the writer has given certain
reasons. In spite of the fact that
Punjab is near by, no foodgrains are
available from Punjab because there
are no trucks. All the trucks have
been requisitioned for defence pur-
poses. I would submit whether our
Railways cannot come and do the
needful and bring the foodgrains from
Punjab to Delhi? Why should there
be no such co-ordination between the
various Departments of the Govern-
ment, to see that though defence is
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given top priority, the people do not
suffer? One can understand if there
is a deficit or if there are no food-
grains. But people cannot tolerate
the condition that in spite of the
bumper crop, in spite of the crops
being available, the people have to
starve. Look at the prices and the
soaring prices. Consider the question
how g family with five members, get-
ting Rs, 200 or Rs. 250 can manage.
Will it be possible for that family,
with an income like that, to have
two square meals under the present
conditions? I can understand if it is
necessary in the interests of the coun.
try, in the interests of facing the criti-
cal situation, if the Government were
to ask the people to forego one meal
a day and be satisfied with only one
meal, I am sure the common people
will face it with great pleasure.

SHrr ABDUL GHANI: Is this *rue?

SuHrr M. C. SHAH: Whether this is
true is the question. Therefore I
would request the Government to
realise that the reasons that are
trotted out do not convince the people
and so certain other measures are
necessary. We have been told that
the farmers will be given incentive
prices. We are also told that the
consumers will get foodgrains at
reasonable prices. It is very good, if
we see that it fructifies in practice
but what are the conditions of the
farmers and what are the conditions
of the consumers in the urban areas?
Therefore I submit, as in the last
world war when we had complete
rationing and people could bear those
conditions—we are practically in the
same war-like conditions—and as
promised yesterday, all cities with a
population of more than one lakh
should be cordoned off and there
should be statutory rafioning in them.
Unless this is done I gm afraid the
food situation will not improve and
-the people will have to suffer. These
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are bold sleps and they should be
taken and put into practice as early
as possible. These are not normal
conditions. We are passing through
abnormal times and abnormal times
require abnormal speedy decisions and
speedy implementation thereof. Un-
less this is done the situation will not
remain under control. We have
recently seen food riots in several
parts of the country. Fortunately for
us in this critical condition all politi-
cal parties have agreed and said fhat
they are going to see that no un-
toward sTtuatiopn arises in the country
and they have pledged their full sup-
port to the Government. Under these
conditions, why should not the Gov-
ernment take certain bold steps to see
that the entire nation gets a fair deal
and gets the minimum requirements
at reasonable cost and if this is not
done, the situation is so grave and so
serious that I am not sure how long
people will be able tp endure all these
unrealistic conditions.

Another point made out yesterday
was about distribution, Shri Reddy
said that the total food production is
to the tune of 88-:5 million tons and
as it is, the per capita distribution
comes to 1445 ozs. If this is so,
where is the difficulty? We have im-
ports. We are importing foodgrains
from foreign countries but suppose
certain conditions arise and it is pot
possible to have any import {rom
foreign countries. We must visualise
that condition also and be prepared
to put up with whatever is available
in our own country, from our indigen-~
ous sources. But if 14-45 ounces are
there available per head, I fee] that
there cannot be any difficulty what-
soever and the people would be satis-
fied to carry on with this quantum but
the question is of proper distribution.
Somehow or the other there is bung-
ling in the distribution side of our
administrative machinery and this has
to be improved. Unless this is done,
one would not be amazed if there are
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agitation in the country which all of
us want to avoid.

The second part of the Resolution
deals with suggesting ways and means
to check the prices. Now for check-
ing prices the norma) economy will

depend upon demand and supply, but |

it is also essentia] to see that, what-
ever is our supply, it is fairly and
evenly distributed and there is no
discontent. Now there are two prob-
lems before us; one is the steep rise
in population and the other is that
there is no similar rise in our agri-
cultural production, Therefore the
per-acre production has to be in-
creased and all necessary steps have
to be taken to see that this produc-
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tion comes up to the requirements of

this country, in the very near future.
Our Food Minister yesterday showed
us how he wants to tackle this prob-
lem, and he said that modern methods
and modern technology have to be
adopted for the increase in gagricul-
tural production. I wish him all
success, and I wish to say, situated as
we are we are facing a great crisis
that the people have full faith in the
Government, that the people will bear
any difficulty, any grievance, with
great pleasure. But Government also
should convince the people that they
are doing their best to meet the
situation and to meet the demands of

the people in a fair and equitable
manner.

Thank you, Madam.

Surr N, SRI RAMA REDDY (My-
sore): Madam Deputy Chairman, I
am very glad that a subject of great
importance and far-reaching conse-
quence has been allowed to be discus-
sed here through the good offices of
Mr. Jagat Narain, and everyone of us
shares the concern which the hon.
mover showed in moving his Resolu-
tion.
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Certainly, Madant, the question of
spiralling prices has been causing
great concern to the country. Holding
of the priceline is of great importance
for a sound economy and its proper
progress. Now various reasons are
given for this price rise and it has
been particularly ever since our
Second Five Year Plan was started.
Madam, in this connection it is worth
while to know how the increase in
deficit financing has resulted in the
increase in prices year after year.
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Madam, according to my analysis,
the tendency with regard to rising
prices started in the year 1955-56,
towards the end. In the first year of
our Second Plan, in 1956-57—I am
just giving a short history of the price
rise in this country—in 1956-57 the
rising trend of prices commenced. In
1957-58 the situation in prices aggra-
vated. In 1958-53 and the following
year there was a blend of elements,
elements of stagnation and forces of
sustained growth with a basic Infla-
tionary tendency, with the result that
prices, slowly and steadily, kept on
increasing. During 1961-62 inflationary
pressures gathered strength and bank
credit to the Government rose sharp-
ly; that is, from 1961-62 we suspend-
ed what was called deficit financing;
that, is, printing of notes was suspend-
ed, and there was a different form of
deficit financing that came into exist-
ence. These inflationary pressures
gathered strength and bank credits to
the Government rose, which was only
Rs. 114 crores in the previous year,
and the next year, soon after the
suspension of deficit financing, bank
credit to Government rose to Rs. 279
crores. Of course I am not much of a
financial man, but they say there is
not much difference between deficit
financing and rise in bank credit to
the Government. In other words, in-
flationary pressures were still being
exercised.

SHRI LOKANATH MISRA (Orissa):
You are an economist is not a finan-
cial expert.
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Surr N. SRI RAMA REDDY: Un-
fortunately, Madam, in the next year,
during 1962-63, we had to face the
treachery of the chauvinistic Chinese
Government with the result that our
defence expenditure increased eorm-
ously and inflationary pressures were
furthry aggravatd. But then, on ac-
count of the extra expenditure that
was involved in defence, we never
gave up our Plans. Our development
tempo was kept up equally strongly
and in a very prominent position,
with the result that the country had
to face both defence and development
from the year 1962-63, which maitered
very much for the prices, and the
spiralling of prices became more
acute. Thus, this is the short history.
During 1963-64, Madam, rapid rise in
money supply bringing more bank
credit to the Government again took
place with the result that inflationar.
pressures further aggravated, There-
fore T made a small analysis for the
benefit of the Members of our House.

AN Hon. MEMBER: We are thank-
ful for it.

Surt1 N. SRI RAMA REDDY:
Thank you very much., It can be seen
now how the prices have been in-
creasing and at what rate they have
been increasing if they have been
increasing at all. Let us see. Now
with regard to the First Plan, Madam,
between 1951-52 and 1955-56, the
prices of food articles fell by 22 per
cent—during the First Plan. The
same rose during the Second Plan
period by 48 per cent, and during the
Third Plan, during the first four years
of the Third Plan, they rose by 34
per cent. Thus, after the end of four
years of the Third Plan, the total rise
in the prices of food articles in this
country, according to the figures given
by the Finance Ministry, has been 86
per cent. 86 per cent is the total
rise in the prices of foodgrains in
this country during this Plan period.
Then liquor and tobacco, though not
of every great significance, which had
fallen in prices during the First Five
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Year Plan by 33 per cent rose during
the econd Plan by 36 per cent and,
during the first four years of the Third
Plan by 26 per cent, and during all
these Plan periods by 71 per cent.
Fuel, power, light and lubricants,
Madam, during the Second Plan
period, showed an increase in prices
of 26 per cent, though during the First
Plan they maintained the level—there
was no rise or fall, and during the
Third Plan up to now the increase has
been 14 per cent, and the net increase
by the end of the four years of the
Third Plan including the earlier Plan
periods is 43 per cent. Industrial raw
materials, during the First Plan, fell
by 30 per cent during the Second Plan
rose by 27 per cent and during the
four years of the Third Plan by 27
per cent. The result is that by the
end of the first four years of the
Third Plan the net increase in the
price of industrial raw materials is
78 per cent. Then there are the
manufactured goods and there also the
position is similar. I do not want to
give all the details for all the Plans,
but by the end of the first four years
of the Third Plan the net increase
there has been 65 per cent. For all
the commodities put together, by the
end of the first four years of the Third
Plan, the prices registered an upward
trend by 71 per cent. Now this is
the story of prices Plan by Plan in
this country. Now the question is:
Can this country stand this price rise,
or can it not? According to 1me,
Madam, this has been a little far too
much for the country’s economy and
proper checks ought to have been
placed in the very early stages; pro-
per recognifion should have been
given during the Second Five Year
Plan itself so that slow and gradual
curbs could have been placed year
after year and the prices controlled.
Madam, I recollect that Great Britain,
during the Second World War, con-
trolled the prices so very effectively,
especially the prices of food articles,
that nobody ever felt that he was
being fleeced on account of the rise in
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prices. They were able to keep the
prices under limit all through; I do
not know by what magic they did it,
and we ought to do the same thing
.and this rise in prices must be halted.
There is absolute necessity for it and
we are with the mover in this matter.
Now there are various causes, Madam,
for this rise in prices. Of course they
follow economic laws. It is not what
we wish that matters,. Whatever
economic laws are dictated from time
to time, the prices follow them.
Therefore it is for us to control the
economy in such a way that the price-
line could be hold. But this fact had
been ignored to a certain extent.
True, in a developing economy, as was
pointed out by Mr. Bhupesh Gupta, a
certain price-rise is a necessity and
nobody can avoid it. This is the
economic law. But can it rise by 5
per cent, 6 per cent, 7 per cent, 8 per
cent, 10 per cent? For instance,
Madam, the prices of food articles,
during the years 1963-64, and 1964-65
(up to July) have risen, even accord-
ing to the statement of the Finance
Minister, by 12'9 per cent. and within
another three or four months the
price have risen by another 6 per cent
or 7 per cent. Can we stand all these
things? Can our economy suffer all
these blemishes? No, it cannot suffer.
But something has got to be done.
What cannot be helped by way of
nomalising the economy must be made
good by proper controls. Let us see,
Madam, if the Government have made
any effort to exert their monetary
and fiscal controls to normalise this
price level. Madam, with regard to
monetary disciplines, since 1964-65
the Reserve Bank of India was Steadi-
ly intensifying efforts at grappling
with inflationary pressures by mone-
tary means, and tightening of the
liquidity requirements of the Sche-
duled Banks came into force in
September, 1964, Repetitive increases
in the bank rates in order to make
money dearer have had no effect.
Other qualitative and quantitative
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controls that were tried also have
had no effe:t. We have seen within
one year of bringing into force of
these measures, the prices of food-
grains have increased. The prices of
food articles have gone up. Of course,
there is rise in the prices of every-
thing. But in food articles it has
taken place to the extent of 12'9 per
cent. Therefore, Madam, these mone-
tary controls have had no effect in
controlling the prices. I would re-
quest the hon. Finance Minister to
devise some other method of control-
ling prices because his monetary
methods, his monetary disciplines,
have had no effect. With regard to
excise duties, of course, Shri Bhupesh
Gupta spoke about indirect taxes
That is one method of curbing con-
sumption. It may be true that they
curb consumption. But they have
got a tendency of raising the prices,
of increasing prices from stage to
stage. Probably my hon. friend was
having some figures, I have also got
figures with me and 1 can say that
there is a 200 per cent increase in
the excise duties ever since planning
was started in the year 1950-51. Will
they not affect all these things? Cer-
tainly they will. Therefore, all these
things have produced the present
result, The only thing that can be
done with regard to controlling and
holding prices is to have controls.
Controls have become absolutely
essential in the present emergency.
We cannot get away from it, because
our monetary disciplines have not
produced the desired results. OQur
fiscal policies have not produced the
desired results. And so we have to
deped on rationing., If there had
been better production then things
would have been different. If there
was icreased production and
enormously increased production,
that would have brought down prices.
But that problem is a very big pro-
blem. Even industrial production is
falling. This year this fall has come
down to 6.4 per cent, In the first
year of the Third Plan it was 11 per
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cent, in the second year it came down
to 8 per cent and in the third year
to 7 per cent and in the fourth year,
it is said it is only 6.4 per cent. That
is the position with regard to indus-
trial production. With regard to the
present food position, the khariff crop
has been very much affected. I do
not know to what extent it is affected,
but it is true that all over India the
kharif crop has been affected, with
the result that production is not going
to be as much as it was during the
last year. Therefore, the only way
to get over the present crisis is to
impose strict controls and rationing.
Certainly I am very happy Shri
Subramaniam announced the introduc-
tion of rationing in all the wurban
areas having one lakh and more popu-
lation. I shall go to the extent of
saying that in all the areas where
there are non-agricultural populations,
let us introduce rationing in the pre-
sent difficulty. Why only have it for
places having a population of one
lakh and above? I would suggest...

Surr AKBAR ALI KHAN (Andhra
Pradesh): The difficulty is about the
administrative machinery.

Sur1 N, SRI RAMA REDDY: Let
us have it in all urban areas, wherever
non-agricultural population is con-
cenfrated. Whether it is a big area
or a small area, rationing in such
areas is an absolute necessity. That
is to say controls should be given
effect to.

Surt JOSEPH MATHEN (Kerala):
It is not as if we are not having the
control measures. It is ‘the question
of implementing them.

THEe DEPUTY CHAIRMAN: Please
wind up. Your fifteen minutes are
over.

Suri ARJUN ARORA (Uttar Pra-
desh): Madam, he has only just
begun.
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SHrr N. SRI RAMA REDDY: There
fore, what I want to say is ..

Tue DEPUTY CHAIRMAN: Mr.
Reddy, the fifteen minutes are over,
Please wind up now.

Surr N. SRI RAMA REDDY: It 1s
very necessary that the price line
should be held, not only for the sake
of our defence which is now occupy-
ing a paramount and premier posi-
tion for the survival of this country,
but also for development all round.
The holding of the price line is very
essential because without that we are
not able to achieve our targets in the
Five Year Plans. Therefore, for the
sake of development and defence, both
of which are of the pgreatest conse-
quence to us, of life and death import-
ance to us at the present moment,
the price line shall have to be held.
It has to be held by a rigid system
of control in the country. I am one
who is a very enthusiastic supporter
of the zonal system also. This zonal
system should be there and the con-
trols should be there.

The DEPUTY CHAIRMAN: I have
now to request you to wind up. The
fifteen minutes limit is given to every
speaker under the rules.

Surt N. SRI RAMA REDDY:
Having said that much, I would say
that controls are necessary for our
industrial production  also. For
increasing production in all spheres,
we should have controls, We cannot
escape it and we shall have to impose
it on ourselves to meet the country’s
requirements, So first of all we
should keep the price line. Having
said that, I would request my hon.
friend Shri Jagat Narain to withdraw
his Resolution, because this is mot
something to be determined by any
commission or committee.

Tue DEPUTY CHAIRMAN: That

will do.
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Surt N. SRI RAMA REDDY: 1t is
entirely for the hon. Minister to attend
to this. Thank you, Madam, for giv-
ing me this much time,

ANNOUNCEMENT RE GOVERN-
MENT BUSINESS

Tue MINISTER or PARLIAMEN-
TARY AFFAIRS (SHRr SaTva NAarA-
vaN SiNuHA): With your permission,
Madam, I rise to announce that Gov-
ernment business in this House for
the week commencing 13th September,
1965, will consist of:—

(1) Further consideration and
passing of the Goa, Daman and Diu
(Extension of the Code of Civil
Procedure and Arbitration Act)
Bill, 1965,

(2) Consideration and passing of

the following Bills, as passed by
Lok Sabha:—
The Companies (Amendment)

Bill, 1965.

The Aligarh Muslim University
(Amendment) Bill, 1965.

The Payment of Bonus Bill,

1965.

The Union Territories (Direct
Election to the House of the
People) Bill, 1965.

The Insurance
Bill, 1965.

Surt LOKANATH MISRA (Orissa):
Madam, is the present session going
to be extended? We would like to
know that very much.

(Amendment)

SHrRr SATYA NARAYAN SINHA: I
am very glad the hon. Member re-
minded me about it, for I have already
announced it in the other House and
I want to do the same here. This
session will not be extended and the
House will adjourn sine die accord-
ing to schedule. ’
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SHRI G. MURAHARI (Uttar Pra-
desh): Madam, are we going to dis-

cuss the International Affairs mnext
week?
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Surr SATYA NARAYAN SINHA
No.

Surr G, MURAHARI:
before the House adjourns?

At least

THE DEPUTY CHAIRMAN: Not
next week, anyway. The House now
stands adjourned till 2 p.M.

The House adjourned for
lunch at half past twelve of
the clock.

The House re-assembled after lunch
at two of the clock, THE VICE-CHAIR-
MAN (Sarr M. P. BHARGAVA) in the
Chair.

RESOLUTION RE APPOINTMENT
OF A PARLIAMENTARY COM-
MITTEE TO ENQUIRE INTO
THE SOARING PRICES OF
ESSENTIAL COMMODITIES AND
TO SUGGEST REMEDIAIL, MEA-

SURES—continued.
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